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IN THE HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD

WEDNESDAY, THE SIXTEENTH DAY OF OCTOBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J SREENIVAS RAO

TAKEN UP WRIT PETITION (PlL) NO: 7 OF 2024

Between:

Letter dated 05-06-2024

AND
. Petitioner

1. The State of Telangana, represented by its Principal Secretary, Revenue
Department, Dr.B.R.Ambedkar Secreta[iat, Hyderabad.

2. State of Telangana, represented by its Principal Secretary, Department of
School Education, Dr.B.R Ambedkar Secretariat, Hyderabad.

3. State of Telangana, represented by its Principal Secretary, Panchayat Raj
Department, Dr.B.R.Ambedkar Secretarial, Hyderabad.

4. Commissioner of School Education, State of Telangana, Saifabad, Hyderabad.

5. District Collector, Kongara Kalan, Rangareddy District.

6. Revenue Divisional Officer, Rangareddy District.

7. Tahsildar, Abdullahpurmet lvlandal, Rangareddy District.

8. District Educational Officer. Rangareddy District.

9. Mandal Educational Officer. Hayathnagar and Abdullahpurmet Mandal,
Rangareddy District.

10. Mandal Parishad Developmenl Officer, Abdullahpurmet Mandal, Rangareddy
Diskict.

1'1. Turkayamjal Municrpalrty, Represented by its Commissioner, Turkayamjal,
Rangareddy District

....RESPONDENTS

Petition under Alrtcle 226 of the Constituticn of lndia praying that in the

circumstances stated in the affidavrt filed therewith, the High Court may be pleased
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to issue a writ, Direction or an order more particularly one in the nature of writ of

Mandamus to call for remarks and records form the respondent he rein and issue

necessary directions to the concerned authorities to close the road and to construct

a protective compounds wall around the school, in the interests of the welfare and

safety of the school children.

Counsel for the Petitioner : Letter dated 05-06-2024

counsel for.Respondent No.1&5to7 , .# 
I"rf|lfJffif.REDDY 

KATRAM'

Counsel for Respondent No.3,9 : GP FOR GRAM PANCHAYATH

Counsel for Respondent No.2,4&8 : SRI T.VENKAT RAJU'
GP FOR SCHOOL EDUCATION

c o u ns e I ro r Re s p o n d e n t N o' 1 0' 
?IJ.] t H PI.lt''-'iJ#IXA 135 ?'"H' r, 

"
Counsel for Respondent No.l1 :

The Court made the following: ORDER
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BLE THE TICE K

AND

THE HON'BLE SRI USTICE I.SREENTVAS RAOI

T PIL No.7 of

ORDER: tPcr the Hon'bte tb? Cbi?t lktt,r. AloA Aradht

Mr. Muralidhar Reddy I(auam, learned Govemment

Pleader for Revenue Dcpartment appears for respondents

No.1 and 5 to 7.

Mr. T.Venkat Raju, learned Government Pleader for

School Education Department appears for respondents No.2,

4 and 8.

Mr. Jandhyala Parthasaraclhi, learned counsel represents

Mr. P.Kishore Rao, leamcd counsel [or rcspondent No.10.

2. Learned Govenrment Plcader ior School Education

Deparrnent submits rhat drc rvork o I construction of the

compound wall around the school commenced on 25.07.2024

and has now bccn cornpleted. In support of afotesaid

submission, reference l'ras bccn made to the photographs
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annexed to the additional counter_affidavir dated 04.10.2024,

fl-led on behalf of respondent No.7.

3 The aforesaid submission is placed on record.

4. In vierv of the same, no further orders are requu,:d to be

passed in tlus Taken Up '$fp@IL) and the same is, accordingiy,

disposed of. No costs.

As a sequel, miscellaneous petitions, pendrng i[ anr, srand

closed.

^"?',+J.lF'J[t\s".=^'Jt',ITRUE GOPY'/

SECTION OFFICER

-o'.,t 
The Principal Secretary' Revenue Department' Dr B R Ambedl'iar Secretariat'

., ?i'j"r",lJ''jT111;llxill'3ij'iment or Schoor Education Dr B R Ambedkar

. *i'"9'.tJ;"3:::?:il:T:;l-^ !"i Department Dr B R Ambedkar

. *:'":';f:::1?:lT"3:fl13i?"'ij3i3l state or reransana Sarabad

HYderabad'

!



1

5. The District Collector, Kongara Kalan, Rangareddy District.6. The Revenue Divisional oiicer, nantarJ;D;Irti
7. The Tahsildar, Abdullahpurmet Mandal, Rangareddv District8. The District Educational Officer, RangaieOJr"D;;;i9. The Mandal Educational Omcer, H#tnna'g"rln"i noorrr"hpurmet Mandal,Rangareddy District.
10. The Mandal parishad Development Officer, AMullahpurmet Mandal,Rangareddy District.,, 

|l"ir,"?orrissioner, 
Turkayamjat Municipatity, Turkayamjat, Rangareddy

" Iyr".:r3:J:,3.t fo* REVENUE, Hish court for the State of retansana at
13.Two CCs to Cp iOn Sg!.O.gL EDUCATTON, Hish Court for the State of
, , Jelanglna.at Hyderabad. tOUn- ---"" 

i '|vr!i I rrv

14. IWO CCS tO GP FOR GRAM-PANCHAYATH, High COUrt fOr thE StAtE Of
, - Ielangana at Hyderabad. IOUTI 'l I I r' ' rrvr

1b.one CC to SRt p KlSHonE nnb SC for Mpp. tOpUCl16.Two CD Cooies.
BSK
GJP



HIGH COURT

DATED:1611012024

ORDER

TUWP(PlL).No.7 of 2024
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2q/ra/'6rsrosrNc oF THE
TAKEN UP WRrr PETITION (PIL)
WITHOUT COSTS
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